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Record of Proceedings

The representative of the petitioner submitted that the instant petition is filed for
approval of tariff from COD to 31.3.2019 for Expansion and Replacement of existing
SCADA/EMS System at SLDC’s of UPPTCL and J&K under the 2014 Tariff
Regulations. The charges for these assets shall be borne by UPPCL and J&K. He
submitted that the instant assets were scheduled to be put into commercial operation on
5.11.2014 as per the Investment Approval dated 6.8.2012. The instant assets were put
into commercial operation on 30.11.2016 after a time over-run of 24 months and 24
days. He submitted that the reasons for time over-run and cost over-run have already
been submitted in the petition and requested to allow the tariff as claimed in the petition.
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2. After hearing the petitioner, the Commission reserved the order in the petition.

By order of the Commission

sd/-
(T. Rout)
Chief (Law)
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